
CENTRAL ADMINISTRATIVE TRIBUNAL 
CHANDIGARH BENCH 

CP No.060/00102/2016 & 
MA No.060/01072/2016 IN 
OA No.060/00321/2014 

Date of decision: 07.09.2016 

CORAM: HON'BLE MR. JUSTICE LN. MITTAL, MEMBER (J) 
HON'BLE MRS. RAJWANT SANDHU, MEMBER (A) 

Joginder Singh (Retd.), S/o Sh. Nathi Ram, R/o H.No.l0/137, Matak 

Majri, Karnal. 

... APPLICANT 

BY ADVOCATE: Sh. Naveen Daryal. 

VERSUS 

1. Sukhdev Raj, Chief Postmaster .. General, Haryana Circle, Ambala . 
•.. · ~ .. /· '' - · ·- ·- . , ·.-..... 

Place: Chandigarh. 
Dated: 07.09.2016. 
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(RAJWANT SANDHU) 
MEMBER (A) 

of the 

CP No.060/ 00102/ 16 & MAIN OA No.060/0032 1/ 14 
' (Joginder Vs. Sukhdev Raj & Anr.) 




